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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA,

IN THE MATTER OF:
Mathew Gonmei
...... Applicant
AND
State of Manipur & Ors
....... Respondents
LIST OF DATES
Affidavit
14 -2
. _Copy of the relevant page of the forest — L —
| report-Annexure A
Copy of the relevant pages of the State —— T
Forest Report 2005 - Annexure B
Copies of Picture showing felling of 1.2—16
trees-Annexure C .
Copy of page 164 of India State Forest o 17
2019 - Annexure D
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Paushali Banerjee
Advocate
7 A Kiron Shankar Roy Road

Kolkata-700001
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EASTERN ZONE BENCH, KOLKATA, N i
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ORIGINAL APPLICATION NO. 53 OF 2024/EZ
(Under Section 18 read with Sections 14, 15 of National Green Tribunal Act 2010)

IN THE MATTER OF:

Mathew Gonmei

AND
State of Manipur & Ors

....... Respondents

AFFIDAVIT ON BEHALF OF THE APPLICANTS:

I, Mathew Gonmei, Son of Gongjeng Gonmei , resident of Village- Zeiladjang,
Jeilatiang, Tamenglong, Manipur, PIN-795141, aged about 48 years, by occupation-
social service , | am the Applicant in this instant Original Application solemnly affirm
and say as follows: "
1. That | am the Applicant herein and | am fully conversant with the
facts and circumstances of the case .| am competent to affirm
this affidavit.
AT A copy of the Affidavit affirmed on 8/8/2025 have been served
upon me (hereafter the “said Affidavit”). | have perused the
instant OA and understood the contents and purport thereof.

Mﬁ.ﬂ\/‘u’} qw' ;ixgmd StGh

agyocate & Notary, Govt. of Indie
Regn. No. 22707
imobal West. Manines. 70611
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| have been advised lo traverse and/or to deal with only
t)\gse statements and/or allegations contained in the said

idavit and to refer to such facts as may be material and/or

_/relevant for the disposal of the same.

As such, save what would be borne out by the admitted
records or what may be specifically admitted by me
hereinafter, all statements and/or allegations contained in
the said Affidavit should be deemed to have been denied
and disputed by me as if each one has been set out
hereunder and denied in seriatim.

Before dealing with the statements and/or allegations
contained in the said Affidavit , | beg to place the

following facts and contentions on record:-

A. The Indian State of Forest Report 2023, volume 1 published by the

Forest survey of India brings forth the state of forest in different
states in India, the degradation of forest is clear from page 53 of the
report where the cha nge in forest cover in Manipur is minus 62
percent. Copy of the relevant page of the forest report is annexed

herewith and marked as annexure A.

B. The tenth 'State of Forest Report' (SFR') states as follows :

| %’-5.
\M m QW‘“ CH. CORENURD SINGH

sgypeate & Notary, Govt. of India
Regn. No. 22107
imohat West, Maniner- 70511
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A \?Vilh this, India completes two decades of systematic and regular

o fores} cover mapping on a biennial basis. Over the years, there have
oif-;\_ _beeﬁ ’advancements, both in the field of remote sensing technology and
the interpretational techniques. Remote sensing technology has
emerged as an important tool for assessing the forest resource rapidly.
The satellite provides the best synoptic view of the forest landscape.
Through satellite data, it is possible to assess the forest cover broken
down to density classes and the other land cover classes accurately.
Using muilti-date scenes supplemented with ground data, it is also
possible to find broad types of forests (deciduous or evergreen). The
remote sensing satellite data therefore has become very handy for
stratifying the forests into homogenous sections which make the field
inventory efficient, accurate and cost effective. Using very high
resolution satellite data, it is also possible to discemn isolated patches of
trees and other tree resources outside forest” Copy of the relevant
pages of the State Forest Report 2005 is annexed herewith and
marked as Annexure B
A. | say that remote sensing technology is used for decades to map the
Forest cover in India. In 2023 also remote sensing satellite data was
used to record forest cover in the country.

M W Gfd’m""u u%%ﬁzlﬁh

sdvocate & Notary, Govt. of india

Regn No, 22702
mmpha! West, Kariwr. 79511
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iy A lDP\ | : y that the India State of Forest report 2023 clearly show the
‘ ( Loty S \;degradalion in forest cover in Manipur State, Large tracts of open
oo\;n‘ o j’wforestsasweﬂasclosedforestshavebemwwmm
landandﬂ\esemlargeenwoadmmtsMUnZdandWlldlle
Sancluary. Copies of Picture showing felling of trees are annexed

herewith 2nd marked as Annexure C,
E. | say that India State Forest 2019 also clearly show the degradation

hforesteowrlnManipurStatewnpamdtothemnsomest

Cover in 2017. Copy of page 164 of India State Forest 2019 is
annexed herewith and marked as Annexure D.

F. The audit report of CAG 2010 states as follows “For ensuring
protection of reserved forests, construction and erection of boundary
pillars Is a necessity. The State has 1038.65 sq km of reserved
forests area. For demarcation of these areas, erection of boundary
pillars for a length of 1235 km is required. However, as of March
2010 boundary pillars had been erected only along 83.50 km (8 per
cent) leaving 1141.50 km without demarcation”. The Applicant
craves leave to place the report during the time of hearing.

6.  Without waiving the aforesaid, but fully relying thereon, | now deal with
the statements and/or allegations contained in the said Affidavit as under:

:&@u SinGH

\Mﬂt q agyocate & Natary, Govt. of India

Regn. N, 22707 ‘
wmphal ng‘! Manimsn 79511
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3 /T,i@nh reference to the statements and/or allegations contained in
, /{nnm‘- 000 SPA g\mphs123&4oﬂhosaid application, | deny and dispute
I JF kL EST

Read ! mesamelsaymatthePhotomphsammdMas

o ' Afinexure C evidently put forth the felling of trees in Zelland Wildife
Sanctuary and the India State of Forest report 2023 and India State
Forest 2019 also state the picture of degradation of forest in the entire
state of Manipur.

il.  With reference to the statements and/or allegations contained in
paragraph 5,6,7,8 &9 of the said Affidavit, | deny and
dispute the same as if each one has been set out hereunder
and denied in seriatim. | say that the contention of the State
respondent that there is no destruction of forest is categorically
denied. It is admitted by the State respondent in the said Affidavit
that settlement of rights needs to be completed to curb

destruction of forest.

| say the Maps as stated in the said Affidavit is of FSI Forest
cover 2019, 2021 & 2023 are denied. The Applicant states the
destruction of the large fracts of open forests as well as closed forests
have been converted into waste land and there are encroachments in
the Zeiland Wildiife Sanctuary based on the photographs and the
Maps of MARSAC dated January 2024 and 27" January 2025 whereas

t % ,.s.
o CH. CURENURD SINGh
\MW q agvocats & Notery, Govt. of Indio
Regn. No. 22707

wmohal West, Maninur.795TH
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0:[ A < the FS) maps annexed ag Annexure A-1 » Annexure A-2, Annexure A-3

\\th the said Affidavit are of 201g 2021 & 2023 respectively, none of

,f'/ /ea DORE%0R0 SiACH
\lﬂe Annexures of the sald Affidavit controverts the recent sttuation of

!l* IRF 3R REST
]

\. Read Lo 27700
\En: Bate 1473E 101% /

"y /2025 put forth in the Affidavit of the Applicant affirmed on 3/03/25.
\ O -
Lo

I 'say that Annexure A-1, Annexure A-2, Annexure A-3 with the said
Affidavit show huge area as open forest Compared lo closed forest, mor
eover the reports of FS| 2019 and 2023 annexed herewith show total
degradation of forest in the entire state of Manipur,

I say that it is denied that forest may appear open forest in the

dry season and closed in monsoon Season due to leaf flush,

even if in dry season the closed cover decreases due to

shedding of leaves it cannot amount to more than fifty percent

decrease in tree cover converting closed forest to a open forest.

In this connection, | repeat and reiterate the statements made in

paragraph 5 above and the various  sub-paragraphs

thereunder

ll. With reference to the statements and/or allegations contained

in sub paragraphs paragraph

10,11,12,13,14,15,16,17,18,19 & 20 of the said

Affidavit, | deny and dispute the same as if each

. ‘%‘ﬁ 2.5,
/ ;,.m-u cH. DURENURO SNGH
\_,A\/'Uﬂ‘“a " te & Notery, Govt, of India
Regn. No. 22707

ymphal West, Maniour- 78511
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\A A R’ )’ one has been set out hereunder and denied in seriatim |

7

,,/ /i /cu —— sn.tH say that | say that remote sensing technology is used for
:‘*( I AL 25T \‘

| e b m] | decades to map the Forest cover in India. In 2023 also remote
\\ fap Date 2422 207° /,
\Os[/ .~ sensing satellile data was used fo record forest cover in the

country. The tenth ‘State of Forest Report' ('SFR’) states as
follows :

...... With this, india completes two decades of systematic and regular
forest cover mapping on a biennial basis. Over the years, there have
been advancements, both in the field of remote sensing technology and
the interpretational techniques. Remote sensing technology has
emerged as an important tool for assessing the forest resource rapidly.
The satellite provides the best synoptic view of the forest landscape.
Through satellite data, it is possible to assess the forest cover broken
down to density classes and the other land cover classes accurately.
Using multi-date scenes supplemented with ground data, it is also
possible to find broad types of forests (deciduous or evergreen). The
remote sensing safellite data therefore has become very handy for
stratifying the forests into homogenous sections which make the field
inventory efficient, accurate and cost effective. Using very high

resolution satellite data, it is also possible to discern isolated patches of

grobe 25
(. DURENURD SIGH

\./ul“ﬂ‘w) (:} agypcate &Notary, Boat. of India

Regn. No. 22
imohal West Maniour-70511%

treas and other free resources outside forest”
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// j[*;?\ | say thal as stated by the State Respondent in paragraph 11 of the said

BN

k{ﬁdavit 2024 & 2025 satellite imagery is not available with the forest

4. ( H*, ‘s? Jepanment therefore it is clear that the Maps of MARSAC dated January
\\\ OUH '2024 and 27 January 2025 annexed with the affidavit of Applicant affirmed
on 19/03/25 as Annexure A was not controverted by the State Respondent.
It is also clear that the closed forest cover is now only 5.35 percent in 2025

compared to 244.54 percent in 2024.

IV. I say that That due to felling of trees and reduction in closed forest
dense scrub have increased, moreover open forest cover is 719.3 Ha in
2024 have also reduced to 661.29 Ha in January 2025

V.  Isaythat as admitted by the State Respondent in the said Affidavit until
and unless the boundaries of the Zeiland Wildiife Sanctuary are
decided there will be continuous destruction of forest, | therefore say
that the state respondents can demarcate the boundaries of the Zeiland
Wiidlife Sanctuary so that the forest can be protected.

VI. I 'say that the Environment of Zeiland Wildlife Sanctuary will suffer
and the Applicant being the resident of the state of Manipur will
suffer ireparable loss and injury unless this Hon'ble Tribunal be

pleased to allow the instant OA.

‘B ﬁr ’-s
51«1'-"" CH. JORENURD SINGH
m [ agvocate & Notary, Guut of India
M&« \’f Regn. No. 22107

wmpha! West Manios- 79511
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\Qyr VERIFICATION
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M

% 1) Mathe '
WGOnmel.SonofGowengGonmel.residernof Village-Zeiladjang,
Jeilatj -
ang, Tamenglong, Manipur, PIN-795141, aged about 48 years, by
occupation-soci
social sevice , do hereby verify that the contents of the paragraphs A-r™-

D2 are iny
etomypersona!knovdedgeandbdiefandlorbasedonir#mﬁon
and/or derived from sources which | veril

y believe to be true and the paragraph &5
AL *

are my humble submissions before this Hon'ble Bench based upon legal

advice and | have not Suppressed any material facts and circumstances.

Signature of the applicant
‘ &
(o8 F
o g Ma SINGH
M agyocate & Notary, Govt. of India

ol T
mohal West, Manipui- 78511
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—— Chapter I8

INTRODUCTION

This is the tenth "State of Forest Report’ (‘SFR') of the
country. With this, India completes two dccades of systematic
and regular forest cover mapping ona biennial basis. Over lht{
years, there have been advancements, botl_l in the field gt
remote sensing technology and the interpretational
techmques.

Remote sensing technology has emerged as an
important tool for assessing the forest resource rapidly. The
satellite provides the best synoptic view of the forest
landscape. Through satellite data, it is possible to assess the
forest cover broken down to density classes and the other land
cover classes accurately. Using multi-date scenes
supplemented with ground data, it is also possible to find
broad types of forests (deciduous or evergreen). The remote
sensing satellite data therefore has become very h_andy for
stratifying the forests into homogenous sections wlgch mke
the field inventory efficient, accurate and cost effective. Using
very high resolution satellite data, it is also possible to discern
isolated patches of trees and other tree resources outside

forests.

In the first ‘SFR’ of 1987, the satellite data of Landsat
having 80 m resolution was visually interpreted on 1:1 million
scale. The minimum mappable area was 400 ha. In the present
cycle, the data of Indian Remote Sensing Satellite Resourcesat-
1 (IRS-P6 sensor LISS-IIT) having resolution of 23.5 m has been
digitally interpreted on 1:50,000 scale where minimum
mappable area is 1 ha. This has helped in making the
assessment more objective, and the analysis of the changes
more accurate. The gaps/blanks in forests having more than 1
ha area which were earlier included in forest cover have been
excluded. On the other hand, isolated forested patches of
more than 1 ha area which were not captured earlier are
included now. Further, maps being in digital form, it has
become easy and fast to generate maps on any desired scale, of
any specific area, for different users including State/UT Forest
Departments (SFDs).

1.1 Two Decades of Forest CoverAssessment

It is to be noted that the actual forest cover of the
country could be known for the first time in 1987 when
assessment was completed with the satellite imagery and was
published in ‘SFR 1987.’ Since then, Forest Survey of India
(FSD) has been regularly assessing the forest cover of the
country every twoyears. India is the first country in the world
to start an operational system for monitoring forest cover.
Brazil had started the same in the year 1989 for monitoring
the forest cover of Amazon region only (50% of Brazil’s area).
Other countries such as Bolivia, Indonesia & Peru have
initiated similar monitoring systems using satellite remote
sensing imagery on a project basis.

Developments in the application of remote sensing
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India State of Forest Repor 2019

11.17.1.1 A Brief Overview of Forestry Scenario ' —
h blodiversity with many endemic flora and fauna As per the
The State of Manipur is endowed with rich blodlv y sl

he forests in Manipuf
Champion & Seth Classification of Forests Types (1968),t
Gr0up[: which are further divided into 11 Forest Types. Out of 126 species of bamboos reported inIndia,

i ih
53 species are found in Manipur. Among the trees, Teak, Pine, Oak, Unmgthhcm [::r:::t;:: d; ;:N:t:
(Michelia spp.) are the major species. Forests in Manipur are largely undt.-.rd t e zl'.: s myae
ownership. Being a predominantly tribal State, lives of rural people resi mg2 bRl O i
dependent on forests in socio-economic and socio-cultural context. Nearly 1, pec

plants arereported fromthe State.
1,467sqkmis Reserved Forest,4,1715Q
sts. In Manipur, during the period 1st

and was diverted for non-forestry
ation received

)in the Stateis 17,4185q km of which

km is Protected Forest and 11,780 sq km is Unclassified Fore
January 2015 to 5th February 2019, atotal of 263.20 hectares of forest| ;
purposes under the Forest Conservation Act, 1980 (MoEF&CC, 2019). A.s per the inform
from the State during that last two years, 11,346 ha of plantations were raised in the State.

Recorded Forest Area (RFA

s and four Community Reserves constitute the Protected

One National Park, two Wildlife Sanctuarie
| area. Loktak Lake is the largest fresh water

Area network of the State covering 1.01% of its geographica . : i
lake in Eastern India, and has been declared a Ramsar site. The Keibul Lamjao National Park situated on

the southern shore of the Loktak Lake is home to the endangered Rucervus eldii {br_ow-ant!ered deeror
Sangai) also known as the dancing deer. Lilium mackliniae or Siroi Lily is a rare species thatisonly found

in Manipur's Siroi hill ranges.

11.17.2 ForestCover
Based on the interpretation of IRS Resourcesat-2 LISS Il satellite data of the period Oct 2017 to Feb 2018,

the Forest Coverin the State s 16,846.90 sq km which s 75.46 % of the State's geographicalarea. Interms
of forest canopy density classes, the State has 905.27 sq km under Very Dense Forest (VDF), 6,386.29 sq
km under Moderately Dense Forest (MDF) and 9,555.34 sq km under Open Forest (OF). Forest Coverinthe
State has decreased by 499.10 sq km as compared to the previous assessment reported in ISFR 2017.

TABLE 11.17.2 Forest Cover of Manipur FIGURE 11.17.1 Forest Cover of Manipur
- (in si. km)
OF

VDF 905.27 4,05 4281%

MDF 6,386.29 28.60

OF 9,555.34 4281

Total  16,846.90  75.46

Scrub 1,181.47 5.29

Non-forest
18.25%

EVDF EMDF [JOF MScub [ Non-Forest

11.17.2.1 Forest Coverinside and outside Recorded Forest Area (or Green Wash)

The State has reported extent of recorded forest area (RFA) 17,418 sq km which is 78.01% of its
geographical area. The reserved, protected and unclassed forests are 8.42%, 23.95% and 67.63%
respectively of the recorded forest area in the State. Due to non-availability of digitized boundary of
recorded forest areas from the State, the updated Green Wash from Sol toposheets whichis 17,542.42 sq
km has been used as proxy to the RFA boundary and the analysis of forest cover inside and outside this
areaisgiven below.

Manipur
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